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Shri Manish Bhalla, Director of                     ……Appellant 
M/s Prestige Polymers Pvt. Ltd.,    
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Phase-I, Pithampur, Distt. Dhar, 
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Registered Office at : 
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Versus 

 

Commissioner of Customs,           ….Respondent 
Manik Bagh Palace, Indore,  

Madhya Pradesh – 452 001 
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Ms. Anjali Jha Manish and Shri Priyadarshi Manish, Advocates 
for the appellant. 
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Authorized Representative for the Department 
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P.V. SUBBA RAO 
 

 The appeal is allowed. 
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